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MINISTRY OF SKHIFPING, ROAD TRANSPORT AND HIGHWAYS
{Ports Wing)
NOTIFICATION
New Delhi, the 21st August, 2C08

G.5.R. 803{E).— In exarcise of the powers conferved by Sub-Section (1) of
section 124, reau with Sub-Section (1) of Section 132 of the Major Port Trusts
Act, ‘1963, (38 of 1963), the Central Gavernment hareby approves the
framing of the revised Tuticorin Port Trust employees- (Recruitment, Seniority

and Promotion) Requlations, 2008, as set out in the Schedyle annexed to this
Notification.

2. The said Regulation shall come inta effect from the date of

publication of this Notification in the Official Gazette.

{F. No. PR-12012/20/2004-PC_ (]
RAKESH SRIVASTAVA, Jt. Seny.

CSCHEDULE

JUTICORIN PORT TRUST

Tuticerin Pori Trust Employees { Recrditment, Seniority and
- Promotion) Requlations, 2008.

o

In exercise of powers conferred by Scction 28 of the Major Port
Trusts Act, 1863, (38 of 1962), the Board of Trustees of the Tuti&orin Port,
with the approval of ihwe Central Government, as reguired under Sub-Section 1
of Section 124 of the said Act, hereby frames the revised Reguiations of
Tuticorin Port Vrust Employees (Recruitmént, Ceniority and Promotion)
Regulations, 2008.
£¥) (i) These Regulabtions may be called tﬁe Tuticorin  Port Trust

Employees (Racruitment, Seniority and  Promotion) R.eguiations, 2008;
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; (i) They shall ccme Into force with effect fram the date of publication

in the Gazette of India. - - . -

'!(23 In the Schedule o the Tuticorin Port Trust Employees

(Recruitment, Seniority and Promotion} Regulations, 2008,

the following entries shall be included:-

B SCHEDULE

Recruitment Rules of 54 categories of Class I Cadre.

FOOT HMOYE: The existing Recruitment Rules in respect of Class [, IFI and IV

employees will be in force for recruitment tilf the cadre restructuring of

" the ;.i.b_ove is compfeted and published in the Gazette of Indiz.

e

TUTICORIN PORT THUST EE}!PI..OYEES' (RECRUITMERMT, SENIOPTTY &

- PROMOTION) REGULATIONS, 2008

In exercise of the powers conferred by Section 28 of the Major Port
Trusts Act, 1963 (38 of 1963), the Board of Trustees of Tuticorin Pori hereby makes
the following Regulations, namely )

1. SHORT TITLE AND COMMENCEMENT.

(1) These Regulaticns may be called the Tuticorin P_ort Trust Employees
(Recruitment, Seniority and Promotion) Regulations, 2008,

(2) They shall coma into forge an the date of publication of the approval of

the Central Government, as required under the provisions of Section 124
and 132 of Major Port Trusts Act, 1963, in the Gazette of India,

2. APPLICATION: . .

These Regulations shall apply to all posts created under Seclion 27 of the  Act
inder the Board including those covered by Clause {a) of Sub-section (1) of Section
14 of the Act.

3. PEFINITICN:

[n these Requlations, unless the context otherwise requires

{a} "Act” means the Major Port Trusts Act, 1963 (38 of 1353).

~d
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(b} “Analogous post” means a post of which the duties and level of
responsibilties and the pay ranges arc comparable to those of the posts to
which selection is to be made.

(¢} “Appointing Authority” in relation to any grade or any post reans the
authority empowered under the Tuticorin Part Trust Employees (Classification,
Control and Appeal) Regulations, 1979, to make appointment to that grade or
pust.

{d) “Board”, “Chaiman”, "Deputy Chairman” and “Head of Department”
have the meanings respectively assigned to them under the Act.

(#) “Ciass | posts”, “Class I posts”, "Class III posts” ana “Class 1V posts”
shall have the sames meaning as assigned to thern in Regulation 4 of the
luticorin Port Trust Employees (Classification, Control and Appeal) Requlations,
1979,

{F) “Deparumental Promation Commiliee” means a Committee constituted
from tme tc time under Regulation 26. for the purpose of making a
recommendation for promotion to or confirmation In any grade or post.

(g) “Direct Recruit” means a person recruited on the basis of a competitive
ewamination or test and/or interview by Services Selection Committee.

(h)  “Employee” means an employee of the Board,
(i) "Grade” means any of the grades specified in the Schedule of Employees
prepared and sanctioned under Section 23 of the Act,

() “Lien” reans the title of an embloyee to hold on regular basis, either
immediately or on the termination of a period or periods of absence, a post to
which ne has been appointed on regular basis and on which he is not on
protation.

Provided that the title to hold a regular post shall be subject to the conciticn
that the junior-most person in the grade will be liable to be reverted to the
lower grade, if the number of persons so entitled i more than the posts
avallable in that grade.

(k) "Permenent employee” means an eimployee who has been substantively
appointed to a pgrmeanent Dost,

(1) Schedule” means the Schedule appendea o these Regulations.
~(m)  "Scheduled Castes” and "“Scheduled Tribes” shall have the meanings
respoctively assigned to them in Clauses (24) and (25) of Article 366 of the

Canstitution of India.

(n) “Select List” in relation to zny grade or post means the Select List
prepared in accardance with Regulation 13 for that grade or post.

(o) TSelection Fost” means a post declared as stich under Regulation 5 of
these Requlations.
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(Fﬁj "Services Selection Curnmlttee means the Committee constituted under "\, |

z Rﬂgulatmn 12 for the selection of candidates by means of a written test, a trade
test and/er interview for appointment to nosts reserved for direct recw]Lr‘cnt.

i \E \l-T- o

4 {q) emporary Employse” means an employse holding a temporary cost o
officlating in a permanent post or on prooation m his appeintment in the service
of the Board.

4. MAMNNER OF APPOINTMENT:

All appointments to the posts to which these Regulations apply snall be
rmade in accordance with the provisions of these Regulations. Appointment may be
made either by promation or absorption or deputation or direct recruitment,
Deputation will be of employess from the major Ports, Central Government, State
Governments, Autonomaus Bcn:lie:‘;[ Government Companies fulfilling the criteria of
eligibility prescribed for the post.  The normel period of deputation is threo vears
which is extendable toc four years. In exceptional circumstencas, this can be
extended to five years.

“Provided that the appointment in respect of posts treated as Heads of
Department and posts one leve! below the HOD, ali the vacancigs shall be fillcd by
“Cornposite ‘'method of recruitment”, i.e., through promotion/transfer/deputation on
absorption basis failing which desutation and failing both by dirsct recruitmoent. The
promotion/transfer on absorpticn will be from the officers from major Port Trusts
fulfilling the criterla of eligibility prescribed in the  Schedule annexed to the

Regulation”.

5. SCHEDULES:

The manner aof appointment, (.e., whether
departmental promotion or absorption or deputation, the qualification, age, education,
training, requirements of experience, classification of posts, as selection posts or non-
selection posts and other matters connected with the appointments to various posts
shall be shown in the Schedule annexed to these Requlations in respect of Class 1
posts. In respect of Class II, Class III and Class 1V posts, the menner of
appointment shall be as lzid down by the Board from time tuv time. The Schedule
shall also show the authorised permanent and temporary strength of various grades
as shown In the Schedule of Employees prepared under the provisions of Section 23
of the Major Port Trusts Act, 1963. This strength is liable to change from time to
time under the provisions of Seccion 27 of the Major Port Trusts Act, 1963, The
eligibikity requirements. prescribed for direct recruitment will apply in the caze of
| promotion to the extent mentioned in column 9 of the Schedule and the requircment
. of experience for promotion will be as prescribed In Column 12 of the Schedule.

by di recruitment or

L Provided that the prescribed upper age limits may oe relaxsd by the
' Central Govarnment in the case of HODs and by the Chairman in ail other cases for
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(i unto 5 years where the minimum experience prescribed is 10 vears or
more and upto 3 years where the mininium experience prescribed is 5 to

9 years;

(i) in the case of a candidare, who (s an ex-serviceman, i.e., ex-employee of
Indic's Defence Forces and who has put in not less than 6 menths
continuous service in the Defence Forces, upto the extent of the service
rencered by him in the Defence Forces plus 3 vears where the vacancy to
be filled is 3 vacancy reserved for such ex-servicemen and dependants of
those killed in action and upto the extent of the service rendered by him
in the Defence Forces, where the vacancy to be filled Is an unreserved

vacancy; and

(i) in the case of a candidate, belonging to the Scheduled Castes or the
Scheduled Tribes or Other Backward Classes in accordance with such
orders as the Central Government may issue from time to time in
this regard.

“Provided further that the requirement of experience is relaxable at the
discretion of the Central Government in the case of candidates belonging to the
Scheduled Castes and Scheduled Tribes, if at any state of selection, the Central
Government is of the opinion that sufficient number of candidates from these
communities possessing the reguisite experience are not likely to be available
te fill up the posts reserved for them.

6. ROSTER OF VACANTIES:

A rster shall be maintained for each grade to show whether z particular
vacancy shoul ' ¢ filled by direct recruitment or promotion. However, If a vacancy
which is reserved for direct recruitment cannot be fiiled by direct recruitment, it may
be filled by promotion and the next vacancy shall be filied by direct recruitment.
Similar practice can be followed in the case of a varancy reserved for prormotion but
cannot be fllled by promotion meathod.

7. RESERVATION:

(1) Orders issued by the Central Government from time to time for
reservation of posts under it, whether to be filled by direct recruitment or
promotion in favour of the Scheduled Castes and Scheduled Tribes shall apply
muitatis-mutandis to all appointments covered by these Regulations.

(2) Orders issued by the Central Government from time to time for the
reservation of posts under it in favour of Other Backward Classes, Ex-
Servicemen and Dependants of these killed in zction, Sportsmen and Physicatly
Handicapped persons shall also apply mutatis-mutandis to appointments
covered by these Regulations and to which direct recruitment is made.




a citfzen of India ar
a: subject ol’ Nepal or

a subject of Bhutan; or

(d) a Tibetan refugee, who.came over te India before the 1* January, 1962
wtbh the mtent!on of permanentiy settling in India; or

(e) -a person of Indian origin, who nas migrated from Pakistan, Burma, Sri
‘Lanka or the East African Countries of Kenya, Uganda, the United-
Republic of Tanzania, Zambia, Malawi, Zaire and Ethopia and Vietnam
wlth the intention of perra *nently settling in India.

Prowded that a candidate belonging to category (a) shall produce such
proof of his nationality as the CThalrman may, from time to time require.
Provided further that a candidate belonging to categories (b), {c), {(d) and (=)
shall be & person In whose favour -a certificate of eligibllity has been issued by

the Government of India:

Pravided also that a candidate in whose case the proof of nationality aor a
certificate of eligibility is recessary may be provisionally appointed, pending the
production by him of the necessary certificate in his favour from the Central
Government, as the case may be. In such cases, the provisional appaintmert

shall not exceed a period of one year.

f (2) The Chairman may, with the prior approval of the Central Government,
idify or_ waive any of the regulrements cof Sub-Regulation (1) when an
yolntment for work .of a special nature is to be made and it is not practicable to
aln a suitable candidate who fulfills the requirements of these Regulations.

(3). - No person,

(a) who has entered inlo or contracted a marriage with person having
a epouse !fv;ng, ar

(b} whc havmg a spause ?rwng, has entered into or contract a -
marriage with any person, o

£ shall be 'eliglible for appointment to any grade or post to which ‘these
Regulations apply;
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(S e Provided that the Central Government in cdse of HODS and Chairman in?
’ ©all other cases may, if satisfied that such marriage i permissibié under the
personal law applicable to such person and the other party to the marriage and
that there are other grounds for so doing, exermipt any persnr‘l frorn tlw
operation of this Sub-Regulation.

{4) A coandidote must satisfy the appointing authority that his
Character and Antecedents ate such as to make him suitable for appointment
to any grace or post.  No candidate who has been convicted by 2 Ceurt of law
for an offence involving moral turpitude or who has been adjudged as an
insolvent sha!l be eligible for appeintment to a grade or past.

{5) A candidate shall be in gvod mental and physical health and free

from any physica! defects tikely to interfere with the Jdischarge of his duties as

an employee of the Board, A cendidate who after such medical examinafion &s
the Central Government in case of HODs and.Chairman in &l other cases may

specify, is found not'to:satisfy those requiréments, shall not be appolnted.

(G) If any question arises whethera candidate does or does not satisfy
all or any of the reguirements of this Regulation, the same shall be decided by
the Central Government in case of HODs and Chairman in &)l other cases,

PR C

9. ELIGIBILITY OF EXISTING EMPLOYEES FOR DIRECT RECRUITMENT: -
When the pasts required to be fiiled by direct recruitment are advertised,

employees already in service may alse apply, orovided they possess the prescrlbe

qualifications and experience. Age limit In such cases will not apply. M

10. ADVERTISEMENT OF VACANCIES: Lt s o e

{1} Vacancies of Class [T and Class IV posts to be filled by direct recruitivent
-1 r shall be notified to the local Empioyment Exchange. 1n case, sufficient number
of eligible and sujtable candidates are not awvailable, the vacancies be
advertised in Newspapers published within the Stata. - Class [ and Class 1L
I posts inténded to be filled by direct recruitment shall be advertised in padanal”™ "«
and lacal dailies and/or Employment News. S Coom

\\ (2)  The crucial date for determining the guaiification, experience and age
shall be the first day of the month in Wthh thc post is notsﬂed,’advert1sed
untess otherwise specified. , wo b

L1. CONDUCT OF WRITTEN OR SKILL TESTS IN CERTAIN CASES:

The Appuointing Authority may dacide whether a written or a skill test or
ath should be held and also name the officer whe should hoid the said test and the
nanner in which the test should be held and cther details thereof. It shall be open to
he Appomtmg Authority to engage a consuitant or a firm of consultants to conduct a
ritten or skill test.

- '.ﬁym
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_aHng selectlon of cand1dates for appomtment to dfforent pos“s by dsrc,ct
' recruitment, b

(2) The cétegory of posts and the composition: of .the Services Selection
Committees, referred to, in Sub~regulaticn (1), shall be the following, namely:

a)  For HODs

Joint Secretary (Ports) of the Mifistry of Shipping .. Chairman
Chairman/Deputy Chairmén of the 'F‘Or‘t Member
Any bther Port Chairman cr an officer
having wide echr:ence inthe field
to be nommatpd by the Ministry -of Shipping s Member
Representative of SC/ST & OBCs
nominated by the Minist-y of Shipping s Member
h)  For Class I posts |
i) Chairman ' Chairmean
W Deputy Chairman Member
iy~ HOD ?charg’e of the Department
in which the vacancy occurs Member
; . )  HOD incherge of the Personnel Member
V) Representative of SC/ST & OBCs
' Member,

nominated by the Chairmain

Note 1: In respect of “Haldia Dock Complex, the. Selection
Committée ‘will consist of the following:

i) Deputy Chairman Chairman
i) GM incharge of the Division:
| in which the vacency occurs Member
i) Head of Parsonnel Division Member
L
I vy Reprasentztive of SC/ST & QBCs
Mamber.,

b nominatéd by the Deputy Chairman
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Note 2;  For the posts of GM in Haldia Dock Complex, the Selection
Committee shall consist of Chairman, Deputy Chairman of Haldia Dock
Complex and the Deputy Chairman of Kolkata Duck System,

c) For Class II posts
i} Deputy Chairman ' _ © e -+ Chairman
i) Head of the Department )
in which the vacancy arises Member
i ROD incharge of the Parsonnel o Member
iv)  Representative of SC/ST & QBCs ~
hominated by the Chalrman Member.
Note 1: in respect of Haldia Dock Complex, the Selection
Committee wil! consist of the fallowing:
i) Deputy Chairman ' ax Chairman
il The concerned GM ' ‘e Member
i) Head of Personnel Division " Member
iv) Representative of SC/ST B OBCs :
rnominated by the Deputy Chairman . Member.
d)  For Ciass JII and Class IV posts (Comman categories)
) .Deputy Chairman or in his absence, " )
HOD nominated by the Chairman of the %
Board s Chairman
S 1} HQD Incharge of Persennel . - Member

i) A senior officer in the grade not below
Rs.16000-400-20800 to be nominated
by the Chalrman _ Member
W)  Representative of SC/ST & OBCs .
nominated by the Chairman " Member,
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For Class IIT and Class IV posts (un-common categeries)

1) HOD, where the vacancy arises . Chalrmman
iy  HOD incharge of Personnel . Member
i) A senior officer of the concerned

Division In the grade not below
Rs.16000-400-20800 to be nominated

by the Chairman Member
5‘ iv) Repre’g_éntative; of SC/ST & OBCs
nominated by the Chairman Member.
MNote . In respect of Haldia Dock Complex, the Selectiorn
Committ=e will consist of the following:
iy  The ccgiﬁc'érn'éd'General' Manager Chairman
i) An officer in the grade not below
| Rs.16000-400-20800.
Below GM of Persannel Division Member
iii) An officer in the grade not below
Rs5.16007-400-20800.
Below Gii of concerned Division Membz;
iv)  Representative of SC/ST & OBCs
Member,

nominated by the Deputy Chairman

o

 The Appointing Authority may also nominete ariy person not in
service of the Board.to be a member of a Services Selection Committee if sucn
a person is specialised in the relevant field.  Wherz any member of & Sorvices
Selection Committee is nat available, the Appointing Authority may norminate

another officer of appropriate level in his place to attend the meeting.

(3) .- Where recruitment to vacancies in grades common to more han onc
department [s made in a common selection, the composition of the Committee
shall be decided by th= Chairman in each case, ;

13. SELECT LIST:

7 ‘“The Services Selection Committee may recommend, in the order of merit, as
1 adjudged by it, the names of the celected candidates o be kept on a Sclect List for
i canslderation of appointment to posts earmarked for direct recruits. Such a List shall
+ berdeemed to be valid for & period of 12 months from the date on which the st is
¢ approved by the -Appointing Authority, It is open to the Appcinting Authority to

‘extend the validity of the list for a period nat exceeding 6 months or until & fresh

i select list is approved whichever is earlier.
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- 14. CONSIDERATION OF RECOMMENDATIONS OF SERVICES SELECTION _

COMMITTEE. AND AD-HOC APPOIN‘TMENTS'

t

All appoinlments by direct recruitment shall be made by the Appointing
Authority on the recommendations of the concerned Services Selection Commitiee.

Provided that it shall be open to the Appcinting Authority, for reasons to be
recorded in writing, not fo accept the -ecommendations of Services Selection
Committez.

rovided furiner that where the Appointing Authority is an authority
stbhordinare to the Chairman and the authority disagrees with such recommendations
in any case, it shai recard its reasons for such dxsag.eement and suhmit the case to
the Chairman, who shall decide the same.

Provided @30 tast in the case of a purely temporary post, a leave vacancy or a
vacancy earmarked for direct recruitment requiring immediate filling up, the Chairman
may appoint a person who [s eligible to fill the vacent post for a perlod of 6 months at
a time and not exceedirg one year on ad-hoc basis subject to the condition that:

(1% Ad-hov appaintment, where unavoidable should be made only strictly
sublect o fulfilling the qualifications, expasiience provided in the RRs,

(2 Tomal period of appointment £o a temporary post will not exceed the
fonure ot $he post.

(33 Inothor cases, the temporary appointmaont showld ba replaced by a
reqular spoointment from the select list a4 soon as possible.

15. CANVASSING SUPPORT, A DISQUALIFICATION

Any &ndeavour on the part of a person {o canvass support by direct or indirect
method for appointment to a post or for pramotion to a hlgher post shall disqualify
him for the appointment or promotmn .

16. SUPPRESSION OF FACTS, A DISQUALIFICATION:

Any candidate who is found to have knowingly furnished any particuiars which
are false or-have suppressed material information of a8 character, which f known
would ordinarily have debarred him from getting an appointment to a grade or post, is
liable to be disgualifind, and if appointed, to be dismissed from service.

17. CARCELLATICHN OF APPOINTMENT ORDER:

w . -

If a candidate sclected for the post earmarked for d:rer:t recruits. fatls ta 3om ',
duty within the date mentioned in the offer of appointment and where no such date is

- Mentioned, within 30 days of the date of issue of the offer of appointment cr within

such extended periog as the Appointing Authority may agree, the offer of appmntmLm
shall be deaemed Lo have been cancalled.



PAYMENT 'OrF:f.TRAVELL]'NG ALLOWANCE FOR ATTENDING INTERVIEW: (I
o D

E}U“)e case of posts filled by direct recruitment, all journzys which the

; :ge*(l‘nc.udlng persens already in the service of the Boarc) may have te perform
p;ir ose of written and practical tests. or interviews shall be at their own costs.

'l,v tﬁdidatﬁs belonging to Scheduled Castes or the Scheduled Tribes called
" ' fl"ade tests or interviews shall be granted travelling allowance equal to

r?aui fare by shortest practicable route both ways on production of proof to

éﬁ"'t?ct that. he has actuahv performed the inward journey.

TR T S

19) I;BOBATIGN PERIOD

iy ¥

EE’ (1) Every person appointed to a post by direct recruitment or promaotion or

: ebsorption shall, subject to the provisions of Sub-regulation (2} & (3), te on
probation -for a period of two years, except in case of persons appointed on
absorpt*on basis threuah composite methaod of recruitment in the posts of HODs
and Dy.HODs carrymg the scales of pay of Rs.16000-400-20800 and above,

Previded: that where the appointment itself is for a perioc specifiegd in the
appointment.order, such appointment shall stand terminzted on the expiry of
such period, unless such period is extended by the Appointing Authority.

Provided that, when the appcintment is made by direct recruitment zrc the
post carries a scale of pay, the maximum of which does not exceed Rs.11975/-,
the period of probation shall be one year.

Provided- that;~there shall not be any probation in case of appcintments hy
promotion within Class Il and Class IV grades,

Provided further that, if an employee on preobation to a grade or post is
appointed to officiate in a higher grade or post, he shall be eligivie to count the
duration of his appointment to a higher grade or post to comp:ete probation in
his lower. grade or post. Similarly, if an. employee has previously been
appointed to officiate in a grade or post, he may on appointmernt to the similar
grade or post on probatlon will be eligible to.count such ofﬂcsatlnq period

(excluding Ad-hoc service) ta complete probation in the grade or post

(2) The period of probation may, if the Appointing Authority deems fit, be
extended for a specific period at a time, but the total period of such extensions

. shaill- not save where any extension is necessary by reason of any departmental
or legal proceedings pencﬂng against the employee, exceed one year.

(3) 'During fhe periou o'f his probation an employee may be required to
undergo such departmental treining and pass such departmental tests as the
f-‘«ppomttng Authority may, from time to time, speficy in this beheaif,
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24, _CONFIRMATION OF EMPLOYEES ON PROBATION:

(1} General

(i) Canfirmation WI” be made only once in the service of an empioyee
which will be in the entry grade. _

(i)  Confirmation is delinked from the availability of permanent
vacandies in the grade. In gther wards, an officer who has
successfully completed the probation may be considered for
confirmation,

(<) onfirmetion jn the grade to which initially recruited Lo

(i As at present, the appointee should satisfa"tonly complete the
probation.

- . . . g

(i  The casc will be placed before DRC (Tor conﬁrmation).

(Y A specific order of confirmation will be issued when the casl is
cigared from all angles. =

£

(3y  On_Promation

(i " the recruitment rules do not prescribe any probation, an officer
sremotod on regular basis {(after following tne prescribed DPC, etc.,

rrocedure) will have all the benefits that the person confirmed in that
Urdde weuld have,

{iy  Where probgtion is prescribed, the Appointing Authority will on
completion of the prescribed period of probation assess the work and
conducl of the officer himself and in case the conclusion is that the

officer is fic tv hold the higher grade, he will pass an order declaring that
the person concerned has successfully completed the probation, If, worl
uf the officer has not been satisfactory or needs tc be watched for some
more titne, he may revert him to the post or grade from which he was
promoted, o extend the period of probation as the case may be.

Since there will be no confirmation on promotion wefore an official is declared to
have completed the probation satisfactorily a rigorous qcreening of his performance
should be made and there should be no hesitation to revert @ person to the post or
grade from which he was promoted |f the work of the ofﬂcer ousing probation has not
been satisfactory.



-“'_?”tmn of Probationers: A PETSON appuil iy Syemiee o wOrm s ey,
ot recruit with definite conditions of probation i to te confirmed in the ade{f“’
; ect front the date cn which he successfully completes the period of pr (JLatJC!n
scision whether he should be confirmed or his prob:sr'u n extended should be*?ei
cém't aftér the expiry of the initial probationary period, i.e., ordinariy within 6
_ fweekk; ‘and communicated ta the employes together with F-w reasens in case of
Bxtension, Eventhough the meetings of the DPC may be held after the termination
#tht. periad of probation of diract recruit, a person appcinted against a permanent
"cfst with definite conditicns of probation is to be confirmed in the grade with effect
{from the date on which he success fully completes the perioc of preobaton, A
"Probationer who is not making satisfactory proaress cr who shows himself to be
inadequate for the service should be informed of his shortcomings well before the
expiry of the original probationary period so that he can make severe efforts at sglf-

improvement,

In the case of probation, the DPC shouid a0t determine the relative
grading of officers but only decided whether they shou'c be declared o have
cempleted the probation satisfactorily,  If the performance of any probationar is not
satisfactory, the DPC may advise whether the period of probation sheuld be extendad
or whather he should be discharged from service,

21. D15 CHARGE OR REVERSION OF EMPLOYEES ON PRQB ATION:

(1) If an employee on probation in his first appointmont is not considerac fit,
on the basis of his conduct or performance, for confirmzation at the end of the
period of probation prescribed in Regulation 19, he shali be discharged from

the service of the Board.

(2) If an employee on probation who holds a lien on 2 post and does not
complete the period of probation as specified under Regulation 19 to the
satisfaction of the Appointing Authority, he may be reveried to the post on

which he holds a lien.

(3) If an employee during the period of probation on a post is considered
unfit for further retention in that post on the basis of performance or conduct or
failure to pass the departmental test if prescribed, he shall be liable to be
d.'scharged from service at any time if he has no- hen on any post or reverted to

the post in which he holds a lien.
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’Z DEPARTMENTAL TEST FOR PROMOTION, CONFIRMATIQN IN CERTAIN
CASES:

The Chairman may specify, from time to time, the posts, confirmation in or
promotion to which shall be subject to the passing of a qualifying departmental test, if
any, The Chairiian may 2iso specity, from time to time, the details ~f t+ - qualifying
departmental test such as *he procedure for holding the test, the -wllabus for the
test, the intervals at which the test shall be neld, the mi -imum penod within which
the test shall be passed by the candidates, efc.

23. REVERSION DUE TO FAILURE IN DEPARTMENTAL TEST:

An employee pramoted to a post shall pass such qualitying departmente! test, if
any, as may be specified by the Chairman from tme Lo time, within such period, as
may be specified by him failing which the emplzvee shal be reverted. When the
passing of the test is specified as a condition preccdent to promotion te a higher post,
no employee shall be considered for promotion o such a post, until he passes the
prescribed test.

24, SENIORITY LIST:

An up-to-date gradation lst indicating the inter-se senlority of the employees
shall be maintained for eac. grade.  The list shall indicate separately the permanent
and temporary employees in each grade, The list shall be circulated evary year,

(1)  The seniority of persons directly recruited to a grade and persons
appointed cn the basis of departmental promotion shall be assigned inter-se
senirotly according to rotation of vacancies between direct recruite and
promotees which shall be based on the quota of vacancies :n the grade
reserved for cirect recruitment and promoticn a3 indicated in the Schedule. In
cases, where exchage of vacancies has oeen resorted to, as per Regulation 6,
the seniority will be as per the mode of filling up.

(2)  Direct recruits shall be ranked inter-sa2 in the order of merit in which they
are placed in the select list on the basis of their performance in the examination
or Interview or both, the recruits of an earlier select list being ranked senior to
those of a later select list. :

(3) Persons appointed against the promsticn quota of vacancies shall be
ranked inter-se acccrding to the ‘order in which they are approved  for
promotion by the Departmental Promotion Conrittec.

(4)  Notwithstanding anything contained in Sub-regulations (1) to (3) above,
the seniority already determined prior to the commencement of these
Regulations shall remain unaffected.

]
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TAL PROMOTION COMMITTEE: | (-
There shaIE be & Depastinental Promation Committee for cach groae or

D.:t to recommend A nanel of P"npaoyees for appomtment to different posts by

(2_} The cornp05ltlcm of the Departmenta[ Promotion Committee will oe the
' same as that of the Services Selection Committee as laid down in Regulation 12
and the validity of the panef shall be the same as mentioned in Regulation 13,

27, FIELD OF SELECTION FOR PROMOTION:

(1) Where one or more posts in a grade are required to be filled by
promotion through selection method from employees holding posts in the
feeder grade in accordance with the prescribed Recruitment Rules, employees
huidmg the eligible - posts and having the prescribed qualifications and

experience for promotion shall be considered for promot;on it they fall within

the zone of CUﬂS[dEI ation.

(2) The following procedure shall be observed while recommending
ernployees for promaotion through sefection method:

3] The Departmental Promotion Committee (DPC) shali determine the mearit
of those being assessed for pramotion with reference to the prescribed

benchmark and accordingly grade the afficers as 'fit' or 'unfit'. COnly

those who are graded 'fit' by the DPC shall be included and arranged in_

the select list in order of their inter-se senirotiy in the feeder grade.

Those Officers who are graded as 'unfit' by the DPC shall not be [ncluded

in the select list.

b} The Departmental Promotion Committees shall also consider the cases of
eligible ernployees who are on foreign <ervice or on study leave,

c) The instructions issued by the Government from time to time on
procedure to be followed in DPC proceedings in respect of Government
servants shall mutatis-mutandis apply.

Mote:For absorption to the post carrying pay scale of Rs,16000-400-20500 aiid

above and for which composite methed of recruitment is adopted, the

bench-mark in the overall arading shall be \Jery Good'. In all acther
cases, the bench-mark shali be 'Good’

(3) For promation to nen-selection posts, where no bench mark is spacific
the criteria for selection shall be seniority-cum-fitness.

D e
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28. AD-HOC APPOINTMENTS:

In case of immediatc necessity when a pane| recommended by the
Departmental Promotion Committee has been used up, the Appointing Authority may
make a purely ad-hoc appointment to a post, by appointing the senior most eligible
and sultable employee in the feeder grade or post upto a period of six months at a
time and not exceeding cone year or till a new panel is recommended by the
Departmental Promotion Cammittee whichever is earlier. The ad-hoc appointment,
where unavoidable, should be made only strictly subject to fulfilling the gualifications,
experience provided in the RRs,

29. COMPASSIONATE APPOINTMENTS:

Notwithstanding anything contained in these Regulations, the Chairman may
dispense with the normal procedure of recruitmernt prescribed in thzse Regulations
and appoint to a Class IIT or Class IV post the logitimate son or daughter or the
surviving spouse of an employee of the Board, who dies white in service, if the persen
o De so appointed possess the prescribed qualifications and experience and is
oftherwise found suitane. '

30. INTERPRETATION:

In the applicetion of these Regalations all the instructions of the Central
Government as amended from time to time wnich are not contrary to any of the
provisions of thase Regulations and all instructions issuea from time to time by the
Central Government which cover matters nol specifically covered will be followed.

Where @ doubt arises es to the interpretation of any of these Requlations, the
matter shall be referrca to the Chairman for a decisinn,

31. REPEAL AND SAVINGS:

All the Regulations, procedures, practices and customs corresponding to these
Regulations and in force immediately before the coraimencement of these Regulations
are hereby repealed.

Frovided that any order made or action taken under the Regulations,
procedures, practices and customs so repealed shall be deemed to have been made or
taken under the correspending provisions of these Regulaticns.
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FOOT MOTE:

The  Tubicorn  Port Trust  Employees {Rgcr-.:itnﬁéht. Seniority  and

Promotion) Regulations, 1979 were published i the Gazette of India,
Cxtravrdinary, vige GSR No. 234 (E), dated the 16" March, 1974, and

sabcequently amended vige:-

. GSR 549 (E), dated the 307 luly, 1984,
ChA 808 (EY, dated the 21 September, 1987,
3 57 B48 (D), dated the 20" September, 1939,
4, (SR 1062 (0, dated the 22" December, 1982
E GSR 49GE  (E), dated the 11* May, 1992,

. G5 648 (D), dated the 297 June, 1992,

7 G572 60 (F), dared the 10" February, 1353,
B. GSR 306 (E), deted tne 30" March, 1993.

2! GSRE 518 [(E), cated the 17™ November, 1954,
g6 GSR E24 (k) dated the 2 December, 1954,
i e 412 (L dated the 267 Mg, 19485

12, G957 (E), daled the 187 March, 1997.

13, G5R 153 (E), dated the 19" March, 1997,

14, 33k 312 (B), dated the 5" lune, 1997.

15, S 2UZ (LY, dated the 87 July, 1987

‘g, CsR ‘= dated e TGN March, 1898,

17 585 (E), datod the 227 Sepoomber, 1338,
18, 2 [F), datad the 20™ April, 1969,

13 | HE! 'Ey, galea the 29% Oecember, 1999,
2 C=R 2y, dated the 10 Marcn, 2000.

Z1 GER 292 [2), dated the 10Y March, 2000.

22 UGSt 328 (EY, dated the 10 April, 2000,

23, CLt 50 {B), dated the 31* May, 2000.

24 GER G110 (E), veted the 31% May, Z2000.

25 5K /35 (E), dated the 22 September, 2000,
25 LGS A0 (2], dated tne 22" September, 2000.
o 1 GaR ars  (EY), dated the 227 Decamber, 2000,
2 GEA 27 (E), dated the 15Y Januaruy, 2001.
25 GSR 194 (E), dated the 16™ March, 2001.

34, GSR 234 (E), dared the 30 Marchl.EUOl.

i G5R 264 (B), dated the 19™ April, 2001

32, GSR 573 (E), dated the 2™ August, 2001

33 GER 00 (E), datcd the 25" October, 2001

34. GSR 716 (E), dated the 18" October, 2002

35, G54 /39 (E), dated the 15 September, 2003.
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